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THE MINISTER OF YOUTH AFFAIRS AND SPORTS (SHRI MANI
SHANKAR AIYAR): (a) to (d) Match-fixing is a criminal offence and as such
is a matter for police investigation and judicial process. A CBI report on match
fixing, received by Government on 30.10.2000 was referred to the Board of
Control for Cricket in India (BCCI) and the matter is now sub-judice. No
further cases have been brought to the attention of the Ministry.

Nehru Yuva Kendras in Maharashtra

395. SHRIBALAVANT ALIAS BAL APTE:
SHRI SHREEGOPAL WAS:

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to

state:

(a) the details of the Nehru Yuva Kendras (NYKs) in Maharashtra and areas
covered by these Kendras, location-wise;

(b) the amount spent on these Kendras during each of the fast two years

and the current year, Kendra-wise;
(c) whether Government propose to set up new NYKs in the State; and

(d) if so, the details thereof?

THE MINISTER OF YOUTH AFFAIRS AND SPORTS (SHRI MANI
SHANKAR AIYAR): (a) and (b) The details of Nehru Yuva Kendras
(NYKSs), in Maharashtra and areas covered by. these Kendras, location-wise and
the amount spent on them during the last two years and the current year are
given in the Statement enclosed (See below).

(c) No, Sir.

(d) Does not arise.
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Statement

Details of Nehru Yuva Kendras in Maharashtra location-wise and amount
spent on these Kendras during the last two years and the

current year

SL1  Mo. Location of Area Amount spent (in Rupees)

o S 2004-05 2005-06 2006-07
1 2 3 4 5 6
1 Aurangabad ‘Whole district 8,16.512 12,12,474 447271
2 Alibad (Raigad) Whole district 6,29,336 5,80,377 1,85,960
3 Bhandara ‘Whole district 7,14,745 10,18,659 2,75,728
4 Kothapur Whole district 8,717,397 11,11,456 2,67,305
5 Solapur ‘Whole district 7,36,189 21,65,457 3,09,502
6 Thane' Whole district 8,93,367 10,76,706 320,618
7 Jalgeon ‘Whole district 6,03,018 10,86,077 2,60,347
8 Nanded Whole district 6,60,224 11,95,628, 3,17,302
9 Yavatmal Whole district 597,576 8,92,405 3,79,366
10 Amravati Whole district 6,83,442 10,48,095 2,89,949
11 Gadchiroli Whole district 7,11,423 8,80,202 2,15,975
12 Jalna Whole district 8,59,999 15,96,364 3,56,803
13 Buldhana Whole district 7,29,290 11,66,291 241224
14 Nagpur Whole district 735,544 8,08,661 476,227
15 Mumbai Whole district 9.60.169 7,25,348 3,84,255
16 Satara Whole district 6.53,341 8,27,058 2,60,001
17 Ahmednagar ‘Whole disarict 11,33,173 15,03,333 2,59,603
18 Nasik Whole district 8,60,051 20,77,730 2,80,977
19 Parbhani ‘Whole district 6,64,298 8,37,082 2,69,176
20 Osmanabad Whole district 7,69,640 11,17,368 2,30,760
21 Dhule Whole district 6,14,719 13,67,024 3,32,170
22 Ratnagiri Whole district 7,20,692 791,442 2,23,537
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1 2 3 4 5 6
23 Latur Whole district 6,90,342 14,68,498 2,64,578
24.  Pune Whole district 10,58,110 15,27,478 3,68,379
25  Sindhudurg Whole district 6,26,890 13,15,910 2,27,483
26  Akola Whole district 7,37,136 10,52,914 3,03,866
27.  Chandrapur ‘Whole district 7,15,699 9,83,117 2,61,949
28  Wardha Whole district 74,05,065 9,65,480 3,18,032
29. Beed Whole district 7,70,985 9,82,909 2,70,971
30. Sangli Whole district 5,60,057 7,06,603 1,30,237
ToTAL 2,25,23,870 3,40,88,925 87,29,497

Allocation for Commonwealth Games

396. SHRI MANOHAR JOSHI; Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

(a) whether Government have allocated any budget to Commonwealth
Games 2010;

(b) if so, the details of the budget;
(c) the infrastructural development plan in Delhi in this regard; and

(d) the list of flyovers, under passes and other road connectivity
projects?

THE MINISTER OF YOUTH AFFAIRS AND SPORTS (SHRI MANI
SHANKAR AIYAR): (a) and (b) While the detailed proposals of the various
agencies entrusted with responsibilities for creating facilities and infrastructures
for the Commonwealth Games are under finalization, the Government of India
has, so far, made a provision of Rs. 150 crores in the current financial year for
meeting the requirements of the Organising Committee of the Commonwealth
Games, 2010, Sports Authority of India and preparation of the Indian Contingent
for the Commonwealth Games.

(c) In the context of Commonwealth Games, 2010 the Government of NCT
of Delhi has submitted a proposal to the Planning Commission for
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